
	

(A) 	 CAT/J/ll 

IN ,  THE CENTRAL ADMINISTRATIVE TRIBUNAL 
CUTTACK BENCH, CUTTACK 

O.A.//R.A.No ............ 	OL 	 ..1 99 

.•, ..........Appflcant (s) 

L Respondent (s) 

Sr. N. Date 

1• L 

2 	4,l2.9 

Ord& with SigDature 

Giving liberty to the peritiner to 

proceed against the concerned 

respDndents for violation of the 

order passed by this Tribunal on 

5.5.1994,  we dispose of thj S appi ic at 

without admitting. 	 / 
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